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AL, 463(37),—feed TR fm stfafm, 1957
(1957 T 66) ST YT 347 1 IU-91T (1) 3 (2) e
=2 feoet Trafore aRwg sifufam, 1994 (1994 %7 44)
FT YT 253 I I9-41T (1) 3R (2) W 9= vfeal =1
YA H{d U HR IER, TASgRI, TG T9HT &5 fieet
& -9 dEet & 9w, oot 7R fm sifyfrem,
1957 Rt 9T 343 IT YRT 3479 31eqa 73 faeett Taferen

qReg eifufay, 1994 &t URT 247 A1 W 254, S@r o

HEAT B, % Ad7a AfyHg Ided &1 Huig w1 & faw
e AUFTOT &1 TS FHE 2 qul St W B e,
stfaftea e wd a3 =iy, 9 g9 =, oot
1 39 AT & YHRH Fl a0@ 9 I AHHI0T A
qrard rfuerl e = 7 |

[T, 9.-14011/27/2009/f<ee0-11 ]
&1, ymeft, §gaa fed

2436 G1/2009

G.S.R. 463(E).—In exercise of the powers conferred
by sub-sections (1) and (2) of Section 347A of the Delhi
Municipal Corporation Act, 1957 (66 of 1957) and sub-
sections (1) and (2) of Section 253 of the New Delhi

‘Municipal Council Act, 1994 (44 of 1994), the Central

Government hereby constitutes the Appellate Tribunal for
deciding appeals preferred under Section 343 or Section
347B of the Delhi Municipal Corporation Act, 1957, or as
the case may be, under Section 247 or Section 254 of the
New Delhi Municipal Council Act, 1994, within the
territorial limits of the National Capital Territory of Delhi
and appoints Shri N. K. Goel, Additional District and
Sessions Judge, Tis Hazari Courts, Delhi, as the Presiding
Officer of the said Tribunal, with effect from the date of
publication of this notification.

|F. No.14011/27/2009-Delhi-11]
B. BHAMATHLI, Jt. Secy.
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T feett, 15 a8, 2009

WA, 1750(X),—73 feoelt 7R oo aftsg
SATufTam, 1994 (1994 1 44) i ¥R 4 Hi IY-4W (2) &
B WS Vfokdl &1 STAM $ T, Bs WHER TEEH
it 3T WA 1 73 faeet TR wfernt afeg #1986 &
fer fasty stfafyr siftrgfea #ft @) ok 39 waem & o
IRd &R & 8 HAeg &) feiew 27 @y, 2005 =1
JTEFEAT E. FL3M 1820(37) & T TG H THNH
%ﬁﬁfﬁﬁﬁﬁﬁﬁﬁﬁaﬁ(mﬁm%,w —

S e & WurE 9 # Frsfafea wfieenfia
mm,w: —

“ o 3759 HIHA, TOg WeH, W% <ot S Afufam

HI YR 4 Hf SY-4W (2) F FER oy afafy

U

[ €. 14011/50/2003-1e=-11]

. wmeRt, 99 9fea

feoruit : geu AfET vRa % T9H, SFERY ¥ feAiw
27 feEwT, 2005 =1 &A1 H.37. 1820(31) BRI YHIG T2

ot 3R f&iF 14 T[T, 2006 & H1L.37. 1099(H), 28 frgw=r,
2006 = 137 2158(31), 26 |TH, 2007 & 13T 456(37),

12 ®E, 2008 & HLIM 320(37), 29 I, 2008 B
H1.3T. 1872(37), 2 |H, 2009 & FHLAL 595(3F) 3R 2

A, 2009  FLIM 596(37) T 368 3R gy faw o |

2609 GLI/2009

New Delhi, the 15th July, 2009

S.0. 1750(E).—In exercise of the powers conferred
by sub-section (2) of Section 4 of the New Delhi
Municipal Council Act, 1994 (44 of 1994), the Central
Government hereby notifies Shri Ajay Maken to be
special invitee for the meetings of the New Delhi
Municipal Council; and for that purpose makes the
following further amendments in the notification of the
Government of India in the Ministry of Home Affairs,
number S.0. 1820(E), dated the 27th December, 2005, with
effect from the date of publication of this notification in

- the Official Gazette, namely :(—

In the said notification, for paragraph nine, the
following shall be substituted, namely :—

“Shri Ajay Maken, Member of Parliament, New
Delhi shall be special invitee as per sub-section (2)
of Section 4 of the said Act.”

[F. No. 14011/50/2003-Delhi-II]
B. BHAMATHI, Jt. Secy.

Note : The principal notification was published in the
Gazette of India, Extraordinary vide number S.0. 1820(E),
dated the 27th December, 2005 and subsequently
amended vide S.0. 1099(E), dated the 14th July, 2006,
S.0. 2158(E), dated the 28th December, 2006, S.O. 456(E),
dated the 26th March, 2007, S.0O. 320(E), dated the
12th February, 2008, S.O. 1872(E), dated the 29th July,
2008, S.0. 595(E), dated the 2nd March, 2009 and S.O.
596(E), dated the 2nd March, 2009.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



[To be published in the Gazette of India Part-I, Section-2]
No.14016/39/2002-UTS-II

Government of India
Ministry of Home Affairs

* %k %k k%

North Block, New Delhi-110 001.

Dated, the 17th February, 2009.

NOTIFICATION

Consequent upon the recommendation of the Review Departmental
Promotion Committee (DPC) held on 9t October, 2007 in continuation of
its meeting held on 24th July, 2007 to review the recommendations of the
Review DPC held on 15th February, 2005 and for preparing the year-wise
panels for the year 1998 to 2002 for appointment to Grade-I (Selection
Grade) of NCT of Delhi, Andaman & Nicobar Islands, Lakshadweep,
Daman & Diu and Dadra & Nagar Haveli Civil Services (DANICS) in the
pay scale of pay of Rs.10,000-325-15,200/- (pre-revised) and in
superssession of the Ministry of Home Affairs’ notifications of even
number dated 11th April, 2005 and 12th May 2005, the President is
pleased to appoint the following Entry Grade officers of the Service to the
Selection Grade of the Service with effect from the dates indicated
against their names:-

Sl. Name of Officer Date of | Date of

No. (S/Shri) Birth appointment
to Selection
Grade

1 G.S. Rawat 03.12.1948 | 06.01.1998

2 Girdhari Lal Meena (ST) 15.01.1959 | 09.01.1998

3 Devender Singh 02.08.1943 | 19.02.1998

4 Kuldeep Pakkad (ST) 01.09.1960 | 09.03.1998

5 Chokha Ram Garg 04.07.1964 | 16.03.1998

6 Alok Ajmera 12.06.1963 | 18.03.1998

7 A.S. Oberoi 18.05.1941 | 01.04.1998

8 Yashpal Garg 14.11.1966 | 06.04.1998

9 Sanjeev Ahuja 18.06.1966 | 24.04.1998

10 | AK.Jain 05.12.1941 | 30.04.1998

11 | P.K. Panda 31.12.1965 | 30.06.1998

12 | A.R. Talwade 12.01.1965 | 02.07.1998




13 | K. Mahesh (SC) 13.01.1967 | 20.07.1998
14 | Kuldeep Singh Gangar (SC) | 04.04.1962 | 08.08.1998
15 | H. Khawl Ram Thang (ST) 01.03.1964 | 01.01.1999
16 | K.I. Sayed Md. Koya (ST) 01.10.1949 | 01.01.1999
17 | Rajneesh Chaudhary 10.07.1966 | 01.01.1999
18 | Binay Bhushan 09.12.1964 | 01.01.1999
19 | A Hamza (ST) 08.03.1959 | 01.01.1999
19A | P.C. Chaturvedi 01.08.1951 | 01.01.1999
20 | V.K.S. Chauhan 25.03.1953 | 01.01.1999
21 Manjit Rai 11.02.1952 |1 01.01.1999
22 | R.T.L. D’ Souza 27.02.1951 | 01.01.1999
23 | Subhash Chandra 15.09.1964 | 01.01.1999
24 | Sarpreet Singh Gill 28.02.1969 | 01.01.1999
25 | H.R. Sapra 02.03.1941 | 01.04.1999
26 | C. Udey Kumar 24.07.1963 | 05.04.1999
27 | Ajay Kumar Garg 14.09.1968 | 15.05.1999
28 | Krishan Kumar (SC) 12.12.1965 | 30.07.1999
29 | Kulanand Joshi (ST) 14.02.1963 | 01.01.2000
30 | R.P. Bararia 21.07.1942 | 01.01.2000
31 | V.K. Malhotra 02.11.1942 | 01.01.2000
32 | Ram Niwas Sharma 10.06.1968 | 01.01.2001
33 | Ajay Kumar Gupta 29.12.1967 | 01.01.2001
34 | Manoj Kumar Aggarwal 14.08.1963 | 01.01.2001
35 | K. Dhananjaya Reddy 10.05.1964 | 01.02.2001
36 | Ajay Chagti 18.09.1965 | 22.03.2001
37 | Arun Mishra 26.06.1964 | 22.03.2001
38 | Pankaj Sudan 29.03.1967 | 01.09.2001
39 | Vishva Mohan 28.05.1967 | 01.11.2001
40 | Krishan Kumar Dahiya (SC) | 28.11.1961 | 01.12.2001
41 Syed Musawwir Ali 06.07.1965 | 01.02.2002
42 | Deepak Virmani 29.10.1970 | 16.02.2002
43 | Indu Shekhar Mishra 22.01.1966 | 22.04.2002
44 | Sanjeev Kumar Mittal 01.07.1967 | 22.04.2002
45 | Sunil Kumar Singh 01.05.1965 | 22.04.2002
46 | Ajay Kumar Bisht 30.09.1968 | 22.04.2002
47 | Ajay Kumar Kaushal (SC) 16.10.1959 | 22.04.2002
48 | Vinay Kumar (SC) 01.01.1966 | 01.06.2002
49 | Anil Kumar Singh (ST) 12.02.1967 | 01.06.2002
50 | M.K. Muthukoya (ST) 12.02.1945 | 01.07.2002
51 Braham Pal Singh (SC) 02.01.1945 | 01.07.2002
52 | Chander Bhan (SC) 08.06.1945 | 01.07.2002

For and on behalf of the President




To

{J.K. Singh }
Desk Officer

The Manager,

Government of India Press,
Faridabad,

HARYANA.

Copy forwarded to: -

Chief Secretary, Govt. of NCT of Delhi, Delhi Secretariat, I.P.
Estate, New Delhi.

Chief Secretary, Andaman & Nicobar Islands Administration, Port
Blair.

Administrator, Lakshadweep Administration, Kavaratti.

Administrators, Daman & Diu and Dadra & Nagar Haveli
Administration, Moti Daman.

Secretary, UPSC, Dholpur House, Shahjahan Road, New Delhi,
with reference to their letter No.5/3/2006-AIS dated 23rd October,
2007.

Officers concerned through their respective Chief Secretaries/
Administrators.

NIC, MHA for uploading this Notification on MHA (UT Division)’s
website on priority basis.

Guard file.

{J.K. Singh }
Desk Officer



